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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 341/2022

IN THE MATTER OF:

DEEPAK AWASTHI ...APPLICANTS
VERSUS

STATE OF UTTAR PRADESH ...RESPONDENT

COMPLIANCE REPORT ON BEHALF OF IRRIGATION DEPARTMENT
STATE OF UTTAR PRADESH ALONGWITH THE SUPPORTING
AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

1. The present Compliance Report is respectfully submitted in compliance with
the Order dated 19 November 2024 passed by this Hon’ble Tribunal in OA
No. 341/2022 (Deepak Awasthi vs State of U.P. and Others). It is most
humbly stated that, pursuant to the said Order, the Irrigation and Water
Resources Department Kanpur Nagar was directed to carry out the physical
assessment of the flood inundation area in Sarjupurba Colony in the
downstream of Ranighat, district Kanpur nagar, in accordance with Clause
3(1) of The River Ganga (Rejuvenation, Protection and Management)
Authorities Order, 2016, “3.() "flood plain" means such area of River
Ganga or its tributaries which comes under water on either side of it due to
floods corresponding to its greatest flow or with a flood of frequency once in
hundred years” Notification dated 07 October 2016 issued by the Ministry
of Water Resources, River Development, and Ganga Conservation. The

Hon’ble Tribunal had further directed that this assessment be completed by
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31 March 2025 in accordance with the timeline fixed for the Ganga Agency,
relying upon the maximum flood in the River Ganga recorded in the last
hundred years, and also by taking due note of the one-meter grid spacing

DEM (Digital Elevation Model) for precise flood plain demarcation.

. That in pursuance of these directions, the answering respondent collected
and analyzed data on historical flood levels of the River Ganga in Kanpur
Nagar District, with assistance from the coordinates (latitude and longitude)
provided by the National Institute of Hydrology, Roorkee. This analysis
was based on the 100-year return period for flooding, and the one metre
grid spacing DEM (Digital Elevation Model) was given due consideration
in verifying the boundaries of the flood plain area. Subsequently, the
Government of Uttar Pradesh, Irrigation and Water Resources Section-4,
issued  Government Order No. 24/2025/107/2025-27-Sin0-4-16
(Writ)(NGT)/2023 dated 29 January 2025, by which the flood plain zone
in Kanpur Nagar District was officially notified. A copy of the said

Government Order is annexed as Annexure-1.

. That in continuation of the above, and acting in furtherance of this Hon’ble
Tribunal’s directions, the Department proceeded to demarcate physically the
flood plain zone in the Sarjupurba area of Kanpur Nagar District.
Subsequently pillars were installed at relevant points to distinctly mark these
boundaries, and the photographs depicting the installed pillars are

collectively placed on record as Annexure-2.

. That it is respectfully submitted that while the Department is responsible for

identifying, notifying, and demarcating the flood plain area in accordance
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with the applicable regulations and directives which has been complied as
stated above, any concerns or complaints regarding encroachments in the
flood plain zone remain within the statutory jurisdiction of the Kanpur
Development Authority. This authority is vested with the requisite power
and responsibility to address issues of unauthorized occupation or
construction and to initiate any removal or enforcement action that may be

necessary.

5. That in light of the above compliance steps, it is earnestly prayed that this
Hon’ble Tribunal may graciously take note of the present Compliance
Report and accept the actions taken by the Irrigation and Water Resources
Department as fulfillment of its responsibilities under the Order dated 19
November 2024. The Department shall continue to extend its full
cooperation and shall abide by any further directions that this Hon’ble
Tribunal may be pleased to issue for ensuring the preservation and

protection of the River Ganga in Kanpur Nagar District.

Through

(”\]q\»@% =

PRIYANKA SWAMI

ADVOCATE

STANDING COUNSEL FOR STATE OF UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami(@gmail.com

Date: 02.04.2025
Place: New Delhi
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 341/2022

IN THE MATTER OF: ,
DEEPAK AWASTHI ...APPLICANTS
‘ VERSUS
STATE OF UTTAR PRADESH | ...RESPONDENT
AFFIDAVIT

1, Raghvendra Singh Yadav aged about 35 years S/o Shri Kamlendra Singh Yadav

is presently posted Assistant Engineer I* at Irrigation and water Department,

Kanpur, Uttar Pradesh, do hereby solemnly affirm and state as under:

instructions.

3. That the contents of the accompanying Report are true and correct, and the
knowledge has been derived from official records and nothing material has

been concealed therefrom.
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| _ ,
DEPONENT
VERIFICATION

Verified on solemn affirmation at Kanpur on this O&’Aday of Af’“”( p - 2025,
that the contents of the foregoing affidavit are true and correct to the best of my .

knowledge and no part of it is false and nothing material has been concealed

‘therefrom.

DEPONENT

Swomn b
by Shri.feot)

Contents of thYs affidavit have been
read overa d who is dulv




332 ANNEXURE-1

Acayot
HEAT-24/2025/107/ 2025-27-F#0-4-16 (Re) (TA0510€10) /2023
Juh,
310 3RMdeg HAR AR,
oy @fa,
ScaX USer M|
{ar #,
1. 30T F&g gRE/9g9 Ffe, 2. IR P& a/veg@ i,
IR faepra s, e v Ul S [,
3090 A | 30Y0, M|
3. IR F&u Fiaa/udge @ik, 4. UAE HAIed va faummeTeT,
Jorea T, g vad S gaaa s,
3090 A | 3090, @A |
o wa S YT IgHN-4 A e 29 Seadl, 2025

R 3eEEA-515/2023 00 YENUT g 3 UG Tsd d I (q@ A LU HE&d-
200/2014 THodle Il TAH IAda 3w 3B T 3w) F a1 Wy Ra
Hfetor g Ui M fAid 12-11-2024 & 3guied 3 I9W A4 & Qo d@.
$-2 (31 ¥ gfT) db Fels Cad ol 8 d 6 I & ey Al

FEIC,
3Udad favgs 3N.0.HEA-515/2023 9T YN TATH 3a) UGS o d 38 (q@ H

31U, HEI-200/2014 THoHTe Hgdl deTd AU 3 $BAm g 3=w) & &A1 UHy &R

HfYoT gRT aTRd 3meer RAiw 12-11-2024 wa J&g ARIT (I FE9) FRATEd 909

31fgar, ag v o Oy fasmer, 3090 & uF GAw 16-12-2024 &1 HUAT Aegdl TE0T

IS HN BY B, FTGH GRT IFM AT & Jorede . HT-2 (3= & gferar) d& 100 a¥ &

et fiTs &1 alg & 3R W a6 #Aaa &7 & FURe g Sded &g AfRgaar @da

Ry ST & TFaey & 3UTeY AT AT &l

2- & VP eRd AR a8 Reeh g1 3N.U.HEA-515/2023 00 YGuUT IdH 3TN

TS TS T g (Y@ ANT. FEI-200/2014 THoHTe Aedl TAH Jfada 3w 3far @

3=) & UIRA IeeARAD 12-11-2024 F UER- 6 F Reafader &I 3 §-

"6. Learned Counsel for the State of UP has informed that simultaneously the exercise of
ground truthing verification is in progress and after receipt of the final report, the said
exercise will be completed by 15.12.2024. He has submitted that the delineation work of
the stretch of 700 km of River Ganga in State of UP in Phase-I1 will be completed by 31st

of December, 2024 and, thereafter, within four weeks the final notification will be
issued."

3. @0 IET A 30T gRT wRa 3y RAid 12-11-2024 F Ui F vaH@

HfFFar va Fummegs o vd J9 FEYE AT §RT 3ueey T AT UFATATgER I
T F [ ). Bol-2 (3T F dferdn) dd 100 a¥ & Read figs i a6 & 3MUR W

1-  TE ATHACRT SelacTicddel SIRT fpar 7137 &, 37d: 38§ W SRR 6T aIhdT a9 & |
2- 3H ATTARI Pl YATOIhRAT dd TBe http://shasanadesh.up.gov.in & Teafa & ST Tt &
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a6 Agra & & fAUR0T vd @ABA ¥ Coordinates (Latitude & Longitude) & 3MUR T
e & WeAleadd Aeafaf@d sauel & oz o aia g forar smar §:-

1. [PEAR Hoaeieh-1
2. pead HTIAD-2
3. [BdegR Trelaeieh-3
4, [rIEdel Holdch-4
5.  [wlemEd HoldeTeh-5
6. [FdUIE HTIAdh-6
7. [EERTST Holdceh- 7
8. [IRTER TeldeTh-8
9. [oEI HedTh-9
10.  [aRTOTH Herdad-10
11.  [detel Hedad-11
12.  Pmeig HeldAd-12
13.  [@ferar TeldeTh-13

4- 3H FISY H HI IE bedd BT AU 3T & b MN.U.HEA1-515/2023 9T UGUUT FATH
TR USY Ao T IFT (Y@ H MU @E&J-200/2014 THoHle HAgdl I JfATA 3Hh
ST g =) A AL TEF FRA IABOT gRT WRA 3 AD 12-11-2024 & 3efdTel=t
H WM A F [ @, BA-2 (Fead & gfAA) dF s Teld Sl & Coordinates
(Latitude & Longitude)(Ifd Heleel) & IUR WX T3 Told o4 A9RT forar smar & 9@
JFaeT H TA.TAALEN, A0 T R MY 0T vd /A A0 Aol §RI AT T

W e feRrr-fader va meer yerdy g |
5. 3ad A& &1 He & IigurelT gAfRa fear S
HATA-JAD

HIH,
si0 3RfAee PAR IRFE=T
faQry afa|

1-  TE ATHACRT SelacTicddel SIRT fpar 7137 &, 37d: 38§ W SRR 6T aIhdT a9 & |
2- 3H ATTARI Pl YATOIhRAT dd TBe http://shasanadesh.up.gov.in & Teafa & ST Tt &
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Uit HEAT-24/2025/107/2025-27-80-4-16(Re) (TA0sf10€10)/2023 fedis 29 siadl,2025

ylafaft Peafafa o gaard vd maas FRae &g iid:-

1.
2.
3.

© 0N o 0 ks

10.
11.
12.
13.
14.
15.
16.
17.

18.

19.

AT Ffad, 3090 MHA|

HegeT ToFd URYG, TN |

R ALy Wa/yqgE@ dfPd, a9 v gA@ROT Ud Seag oRadd fasmen 30w
QA |

W Je w@Ra/uaE afkd, Haea vad @iAsad AN, 3090 AE|

T A&g wiaa/udga afed, e faed faumn, 5090 amee|

IR AT gRaG/9qE Fid, $Y faamer, 5090 Ara|

TeFT afgd, UguuT 9T a1 @S|

AT 3, 3090 A fIhrd uRug, d@as|

vAE fAear (REeEn), Rios v o d@ad [emn 3090, UHE  ARIedr
(WReeu e Edee) REE v o d@aa e, 3000, @ U@ e
(TT3®F), IS g ST AU 90T, 3090 T@as |

FIRAT Seug & TSenfAeRl/aRts gfed e/ giord 3rdietes, 3070

Hafd Sieue & eI HrASR AN, e fAsra arfdeor, sovo|

AT STelue & Taehrd UTiIeor & SUTCRT, 3090|

AR STeIUe & UATHD/HET FIRX BRI, IR f9rd/A79R urferept, 30901

HATAT &1 & IR UTforehl TRYUG/AIR U & 3¢T&T, 3090

waed fafaafaa ast & ud iR, sovo|

FAfAT &7 & 3eTel, faAu &y faere urfdeor, 3090|

fAces, qaar vd FauFus QAR & 57 M ¥ ORd 1 3Fd gaar ugr &
S JaR-JAR. ale &l AR TAT # FHRIG T §U TIAT Giedd W
AR & ACIHA 8§ JATRA P BT B B |

=g wd. Sl HHIY HJHWI-2 B SUGFd UER-4 F HJAR A gAfRa e
STl el

e va o FEYS AAWT & FIEEd IFFAIT

20. &Y ARIAQRRET Ferdd) Forg vd o Fay Qamr, awas|

21.

1-
2-

NS FIS|
3T 4,
31T gota
agh d@la |

I ATHATRT Soigelicihel STRY fRT 1T §, 31d: 50 W &R & 3aTehdl a4 & |
T UARAATRI T YATOIRdT 99 TS http://shasanadesh.up.gov.in & Tefdd & ST Tl &

10
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District w;
ICt wise Coordinates of 100 Year flood inundation extent

Dist: Kanpur
Left Bank Right Bank
Easting  [Northing Easting  |Northing

80.277 26.507
80.279 26.506
80.280 26.505
80.282 26.505
80.283 26.506
80.285 26.506
80.287 26.506
80.288 26.505
80.290 26.505
80.289 26.506
80.290 26.507
80.292 26.507
80.294 26.507
80.294 26.506
80.296 26.505
80.298 26.505
80.300 26.505
80.302 26.505
80.304 26.504
80.306 26.504
80.308 26.503
80.309 26.503
80.311 26.502
80.313 26.501

w
=

Heli - d—1

80.315 26.500

80.317 26.500

80.318 26.499

80.320 26.498

80.321 26.496

80.323 26.495

80.324 26.494

80.326 26.493

80.328 26.492

80.329 26.491

80.331 26.491

80.333 26.490
80.335 26.489

80.337 26.489

80.339 26.488

80.340 26.487

80.342 26.486
80.344 26.485

80.346 26.484
80.348 26.484

I

slalala|nlw|wlow|w|w]|w|w|w|wlw|mo|mpmp]oioidoioo]a o=l ==
Ny P O] B oY e == B e o Y 2 ) e b= ke e BN e ko N R S B = R A E A S N A e N p e e e R (S Bl A e e

|45 80.349 26.483
-3 80.351 26.482
o AT 80.352 26.480

48 80.354 26.480
49 80.356 26.479

49
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Dist: Kanpur
r— Left Bank . Right Bank
[sN [Easting _[Northing SN Easting |Northing

50 80.358 26.478]
51 80.359 26.477
52 80.361 26.476
53 80.362 26.475
54 80.364 26.473

|55 80.365 26,472
56 80,367 26.471
57 80.368 26.470
58 80.370 26.469
59 80.371 26.467
60 80.373 26.466
61 80.374 26.465
62 80.375 26.463
63 80.377 26.462
64 80.378 26.460
65 80.379 26.459
66 80.380 26.457
67 80.381 26.456
68 80.382 26.454
69 80.383 26.453
70 80.385 26.452
71 80.386 26.450
72 80.387 26.449
73 80.389 26.448
74 80.390 26.446
75 80.392 26.445
76 80.393 26.444
77 80.394 26.443
78 80.396 26.441
79 80.397 26.440
80 80.399 26.439
81 80.400 26.438
82 80.402 26.436
83 80.404 26.435
84 80.405 26.435
85 80.407 26.434
86 80.408 26.432
87 80.409 26.431
88 80.411 26.429
89 80.412 26.428
90 80.413 26.426
91 80.414 26.425
92 80.416|  26.424
93 80.417 26.423
94 80.419 26.421
95 80.420 26.420
96 80.422 26.419
97 80.423 26.418
98 80.425 26.417

50

12
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DlSt. Kanpur Right Bank
B |E Le.ft Bank ; SN Easting |[Northing
asting [Northing 99 80.427 26.416
100 80.429 26.415
101 80.430 26.415
—102 80.432 26.414
—103 80.434 26.413
104 80.435 26.412
105 80.437 26.411
106 80.439 26.410
107 80.441 26.409
108 80.442 26.408
109 80.444 26.407
110 80.445 26.406
111 80.447 26.405
112 80.449 26.404
113 80.450 26.403
114 80.452 26.402
115 80.453 26.400
116 80.455 26.399
117 80.457 26.398
118 80.458 26.397
119 80.460 26.396
120 80.461 26.395
121 80.463 26.394
122 80.464 26.393
123 80.466 26.392
124 80.467 26.390
125 80.469 26.389
126 80.470 26.388
127 80.472 26.387
128 80.473 26.386
129 80.475 26.385
130 80.477 26.384
131 80.478 26.383
132 80.480 26.382
133 80.481 26.381
134 80.483 26.380
135 80.485 26.380
136 80.487 26.379
137 80.488 26.378
138 80.490 26.377
139 80.491 26.375
140 80.491 26.373
| 141 80.492 26.372
| 142 80.493 26.370
143 80.494 26.368
144 80.495 26.367
145 80.494 26.367
146 80.493 26.367
147 80.493 26.365
51

13



Dist: l§a§§ur

Left Bank

SN

[Easting _ [Northing

Right Bank
SN Easting |Northing
148 80.493 26.363
149 80.494 26.362
150 80.496 26.361
151 80,497 26.360
152 80.499 26.360
153 80.500 26.361
154 80.501 26.361
155 80.503 26.361
156 80.505 26.360
167 80,506 26.358
158 80.508 26.357
159 80.509 26.356
160 80.511 26.355
161 80.512 26.353
162 80.513 26.352
163 80.514 26.350
164 80.515 26.349
165 80.516 26.347
166 80.518 26.346
167 80.520 26.345
168 80.521 26.344
169 80.523 26.343
170 80.524 26.342
171 80.525 26.340
172 80.526 26.339
173 80.527 26.337
174 80.527 26.335
175 80.527 26.333
176 80.527 26.332
177 80.528 26.330
178 80.528 26.328
179 80.528 26.326
180 80.529 26.325
181 80.530 26.323
182 80.531 26.321
183 80.532 26.320
184 80.533 26.318
185 80.534 26.317
186 80.535 26.315
187 80.536]  26.314
188 80.537 26.312
189 80.538 26.310
190 80.539 26.309
191 80.539 26.307
192 80.540 26.305
193 80.541 26.304
194 80.542 26.302
195 80.543 26.301
196 80.544 26.299
52
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Dist: Kanpur

Left Bank Right Bank

SN [Easting |Northing SN Easting _ [Northing
197 80.545 26.297
o
e men
__ 26.292]
201 80.547 2@2:9_1-
202 80.548 26.289)]
203 80.548 26.087
204 80.549 26.286
205 80.550 26284
206 80.552 26.283|
207 80.553 26.281
208 80.553 26.280
209 80.553 26.278
210 80.554 26.276
211 80.554 26.274
212 80.554 26.272
213 80.555 26.271
214 80.556 26.269
215 80.556 26.267
216 80.556 26.266
217 80.556 26.264
218 80.556 26.262
219 80.556 26.260
220 80.556 26.258
221 80.555 26.257
222 80.555 26.255
223 80.555 26.253
224 80.554 26.251
225 80.554 26.249)
226 80.554 26.248
227 80.553 26.246]
228 80.553 26.244
229 80.553 26.242)
230 80.553 26.240
231 80.552 26.239)
232 80.552 26.237
233 80.551]  26.235
234 80.550 26.234
235 80.550  26.232
236 80.549|  26.230
237 80.548 26.229
238 80.547|  26.227
239 80.546 26.225
240 80.545 26.224
241 80.543 26.223
242 80.541 26.223
243 80.540 26.221
244 80.539]  26.220]
245 80.539] 26218

339

15
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Dist: Kanpur
Lefi Bank Right Bank
SN [Easting [Northing SN Easting__|Northing |
246 80.538 26.216
247 80.538 26.215
248 80.538 26.213

16
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